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AUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023 Rs.InLa
s SoAT STANDALONE T CONSOLIDATED - Standalone
X articiuiars
Quarter ended Hall Year ended Year ended Quarter ended Hall Year enced Year ended ——Quarter —Quarter —Quarter —Half year —Haf year T Year —
No. _30.09,2023 |30,06,2023 | 30.09.2022 3!?19 i@ﬂgﬁ 30. D"; 2022| 31,03.2023 | 30.09,2023 | 30.06.2023 | 30.08,2022 | 30. D:TEDHH ﬁiﬂa 2022 3. EE]IIJEE- Nsc: Particulars ended ended ended ended ended ended
Audited | Unaudited | Audited | it “Audited | Audited | Audited | Unaudited| Audited Audit ted | Audit
[ wdie il i e vl [ - sz i i 30.09.2023 | 30.06.2023| 30.09.2022| 30.09.2023 | 30.09.2022 | 31.03.2023
{1} {2) (3) (4] (3] {6) {7) () (9 (10) (11) (12) (13) (14) —Un-Auditedt+—Un-Audited—Un-Audited+—Un-Audited+—Un-Audited+—Audited—
2| Net Profit/(Loss) for the period
I | ProfitiLoss) for the period before taxation (880.11) | (916.62) [ (V87.15)| (1.805.73)| (1,668.39)| (3527.51)) (987.20)| (919.14) | (7v7a.B1)) (1,806.34) | {1.661.35)] (3,512.90) (before Tax, Exceptional and/or
Il | Met ProfitiLoss) from Continuing cperations 889.41) | 91662)| (787.15)| (1.80573)| (1668.39) | (3527511 (ser2a)| ro19.14) | (778.8E)| (180637 | (1661521 (3513.25) ExtraOrdinary items) 12413 | (201.45) | (1,131.64) |  (77.32) 376.64 382.37
3.~ Net Profit/(Loss) for the period
N | Tatal Other Comprehensive Income for the peariod 0.18 029 166 0.48 1.18 1.16 0.27 (.38 212 0.85 1.73 1.51 before tax (after Exceptional
V| Tota! Comgrehensive Income for the period (888.92) | (916.33) | (785.49)| (1.805.25)| (1667.20)| (3526.35)| (886.98)| (:876) | (776.86)] (1,805.72) | (1.650.79)] (3.511.74) and /or Extraordinary items) 12413 (20149) | (1.131.64) ) (77.32) 376.64 382.31
41 NetProfit/(Loss) for the period
Wl | Paid-up equity shara capital {Face Valua Rs 10) 18.619.50 | 18,619.50 | 1861950 | 1B619.50| 1661950 | 1B619.50| 1861950 |18.619.50 | 18,619.50| 16,619.50 | 18,619.50 18,619.50 after tax (after Exceptional and/or
VIl | Reserve (excluding Revalualion Reserve as shawn in Extraordinary |tem§) . 117.81 (193.30) (814.21) (75.49) 283.13 223.55
5.-| Total Comprehensive income for the
the Balance Sheet of previous year) MA MiA MiA WA NA[ 500313 MNIA MA MiA NiA MA[ 499340 period [Comprising Profit / (Loss) for
the period (after tax) and other
W il re (Rs. .
| ey Eor e i) Comprehensive Income (after Tax)] | 112.56 (193.30) | (845.90) |  (80.74) 251.44 260.69
Basic (0.48) (0.44) {0.42) (0.97) {0.90) {1.89) (048] (0.48) (0.42) {0.87) (0.88) (1.84) 6. | Equity Share Capitat 1,609:66 1,609:66 1,609.66 1,609.66 1,609.66 1,609.66
. , , , . I 7.| Reserves (excluding Revaluation 10,970.37 10,970:37 1 10,709.68 1 10,970.37 10,709.68 1 10,970.37
i 4 I | | 1 4 i }

E'Iit.e'd . L [EI. 4%. : iMEﬂ . i':' E] L [{'f :' lMD* {ﬁﬂg,J_ "u.,"',E] .L,Dj? :' i "E E] . ,GH?L : iﬁuagf i “EEJ . Reserve) as shown in the Audited (ason (ason (ason (ason (ason (ason
“ﬂtﬁﬂlﬂFlﬂﬂﬂﬂlN Results Balance Sheet of the previous year | 31.03.2023)| 31.03.2023) 31.03.2022)| 31.03.2023)| 31.03.2022)| 31.03.2023)
1 Theabowve results have bean subjected to an audit by the statutory auditors of tha Company, reviewad by the audit commitiea and approved by the Board of Direciors at its meeting hald on November 8, 2023. 8.1 Earnings Per Share (of Rs. 2/-each)

2 TheHon'ble High Court of Allahabad has, vide its judgement dated October 26, 2018, ona Public Interest Litigation filed in 201 2 {challenging the validity of the Concession Agreement and seeking the Concession Agreement (for continuing and discontinued
to be quashed) directed the Company to stop collecting the user fee holding the two speciic provisions relating to levy and collection of fee fo be inoperative, but refused to quash the Concession Agreement. Consequently, ;r;zzsltlons) ’ 015 (0.24) (1.01) (0.09) 0.35 0.28
collection of user fee from the users of the MOIDA bridge has been suspended from Ociober 26, 2016, against which the Company has filed a Special Leave Petition {SLP) before the Hon'ble Supreme Cowrt of India zeeking DiIutea: 0:15 (0:24) (1 :01) (0:09) 0:35 0:28
an interim stay on the said judgment. Note:
On Movember 11, 2016, the Hon'ble Supreme Court issusd its Interim Order, denying the intenim stay and sought assistance of CAG to verify whether the "Total Cost' of the Project in terms of the Concession Agreament had *Total Income from operations consists of "Revenue from Operations and Other Income".
been recovered or not by the Company. The CAG has submitted 1ts report to the Hon'ble Supreme Court and the bench has on Seplember 14, 2013, directed that the report subrmitted by the CAG be keptin-a sealed cover. This Financial Results of the Company have been prepared in accordance with Companies (Indian Accounting Standards) Rules,
The Special Leave Petition {SLP) is still pending for final adiudication in the Hon'ble Supreme Court. The Company has also notified MOIDA that the Judgement of the Hon'ble Allahabad High Court, read with the: Interim 2015 (Ind AS), prescribed under Section 133 of the Companies Act, 2013, and other recognised accounting practices and policies to

the extent applicable.

The above is an extract of the detailed format of Un-audited Financial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of Un-audited Financia

Order of the Hon'ble Supreme Court of India constitutes a ‘change in law’ under the Concession Agreement and submitted a detailed proposal for modification of the Concession Agreemeant, 50 a5 to placa the Company in
substantially the same legal, commercal and economic position as it was prior to the said change inlaw. Since NOIDA did not acton the propesal, the Company had sent a notice of arbitration to NOIDA,

The Arbitral Tribunal has been consfituted and both, the Company and NOIDA, have submitted their ciaims and counter claims. Further, NOIDA had féed an application under Section 16 of the Arbitration and Conciliation Act, Results for the Quarter and Half year ended 30" September, 2023 are available on the Stock Exchange websites: www.bseindia.com|
1861 on the maintainability of the arbitration proceedings which was rejected by the Arbitral Tribunal vide order dated August 10, 2018, and on Company's website www.ajantasoya.com.
NOIDA had filed an application in the Hon'ble Delhi High Court, under Section 34 of the Arbitration and Cenciliation Act, 1961, challenging the Arbitral Tabunal Order dated August 10, 2018, which has been disposed off by the The above results were reviewed by the Audit committee, and thereafter approved by the Board of Directors in their meetings held}

on 9" November, 2023.

Hon'tle Delhi High Court on January 31, 2019, without any relief to NOIDA, _ . _ -
Previous year periods figures have been regrouped/reclassified wherever necessary.

MNOIDA has alsofiled an application for directions before the Hon'ble Supreme Courd, seeking a siay on the arbifral proceedings. On April 12, 2019, the Hon'ble Supreme Courtdirecied a stay on the Arbétral proceedings.

On January 31, 2020, the Company filed an applcation bafora the Hon'ble Supreme Court for vacation of the interim stay granted vide order dated April 12, 2019 In view of the outbreak of COVID-19, the functioning of the Foop Al}::ta ;fs(::;gf_i?nc}?;j
Han'ble Supreme Court was limited 1o urgent matiers onky. Pursuant 1o the Ring of letter of urgency, the matter was heard by the Hon'ble Supreme Court on September 21, 2020, Dclober 5, 2020, Novermber 18, 20020, Sd/-
January 20, 2021, March 16, 2021, Apeil 15, 2021, July 26, 2021, August 10, 2021, September 8, 2021 and subsequently posted for Ootober 26, 2021 Sushil Goya
Meanwhile, the Company, on Cciober 4, 2021, received a final notice of demand dated September 30, 2021, from NOIDA, wherein ROIDA raizsad an alleged demand of Rs 26.05 crores payable by the Company within thrae Place: New Delhi Managing Directo
days of recaipt theraof, fafing which NOIDA threatened to remove all advertisement displays on the NOIDA side of the DND Fryway. On receipt of the said notice, the Company filed an intarim application on October 4, 2021, Date: 9" November, 2023 (DIN: 00125275
befare the Hon'ble Supreme Courl. Based on the Letter of Urgency! Mentioning filed by the Company, the matter was ksted for heanng on Octaber 26, 2021, Inspite of the Company infarming all the developmeants at the

Haon'ble Swpreme Court to NOIDA, the NOIDA authorities unlawfully removed all the advertisement displays from the NOIDAside of the DND Flyway on October 14, 2021 U m

Further, on October 28, 2021, the matter was nottaken up for hearing by the Hon'ble Supreme Court due to paucity of fise. The Comgany once again physically mentioned the Urgency before the Hon'ble Supreme Court on (Formerly Known as Surnidhi Investment Limited)

Oclober 28, 2021 and the matter was listed for hearing on Novembar 8, 2021 and subsequantly was posted for hearing on Decernber 1, 2021 and December 7, 2021. Subsaquantly, an Decembar 9, 2021, the malter was Regd Office Add.: Office No. 400, ITL Twin Towers, B-9, Netaji Subhash Place, Pitam Pura, New Delhi - 110034
mentioned and was heard by the Hon'ble Supreme Courton December 15, 2021, January §, 2022 and January 10, 2022, On January 19, 2022, the Hon'ble Supreme Court disposad the inferim application filed on Octoberd, Phone: 011-45824477, Email: surnidhiinvestmentltd@gmail.com, Website: www.ussgloballtd.com

2021, with ihe direction that the Company be permitted to put up outdoor adeertisement on payment of Bs 125 per square feet permonth, in advance, subject to the outcome of the SLP of 2016 filed by the Company. CIN: L74900DL1993PLC056491

The SLP was posted to March 292022, for final disposal, and thereafter was posted on May 10, 2022, August 23, 2022, October 18, 2022, November 2, 2022 and January 10, 2023, but could not be taken up due to paucity of EXTRACT OF UNAUDITED FINANCIAL RESULTS

FOR THE SECOND QUARTER AND HALF YEAR ENDED 30th SEPTEMBER, 2023

S. In Lakhs except earnings per share

time on all acassians. Subsaquently, the matter was heard on July 27, 2023 wherain the Hon'ble Suprame Court has reguested the leamad Additional Solcitor Genaral of India bo examine the report subrmitied by the CAG
and assist the Hon'ble Supreme Court on the said fixed date.and the matter was posted for hearing on Seplember 25, 2023, On September 252023 the Learnad Bench of Hon'ble Supreme Court took note of the fact that the
Fespondents have been provided a copy of the CAG Feport and thus directed the matter to be listed for final anguments on November 21 2023. “SI7 Particulars i Quarter| Half Year Quarter
Based on alegal apinion and reliance placed by the Board of Directors on the provisions of the Concassion Agreemant (relating 1o compensation and other recoursas), the Company is confident that the underlying values of No. Ended Ended Ended
BB S b oo (Unauditod)| (Unaudited) (Unautted)
The Company contnues to fulfifits obligations as per the Concession Agreement. including maintenance of Project Assels.

3 OnSeptember 20, 2021, the Company received an assessment arder from the Income Tax Department w's 143{3) rw.s. 1448 of the Income Tax Act, 1961, for Assessment Year 2018-12, wherein a demand amounting to ! ot Incpme from ()peraﬂops . 1051 0.1 14.92
2 | Net Profit/(Loss) for the period (before Tax, Exceptional and/or

Rs 4623 crores has been raised, primarily on account of valuation of land, by treating land as a revenue subsidy. Extraordinary items) 14.30 14.40 152
The Company has on September 30, 2021, requested the Assessing Officer to keep the penalty proceedings in absyance and has filed an appeal on Oclober 18, 2021, with the Commissioner of Income Tax (Appeals) and 3 | Net Profit/(Loss) for the period before Tax (After Exceptional and/or

Mational Faceless Appeal Centre (NFAC), against the aforesaid assessment order. Extraordinary Items) 14.30 14.40 1.52
During Decernber 2019, the Company had received an assessment order from the Income Tax Depariment w's 143(3) of the Income Tax Act, 1961 for Assessment Years 2016-17 and 2017-18, whesein a demand of Rs. 357 4| Net Profit/(Loss) for the period after tax (after Exceptional and/or

roras and Rs 383 48 crores respactively was raisad, based on the historical dispute with the Tax Department, which is prmarily on account of addition of arrears of designated retums o be recoverad in future, valuation of Extraordinary |tem_s) . " . 14.30 14.40 1.52

5 | Total Comprehensive Income for the period [Comprising Profit/ (Loss)

land and other recovenes. The Company has filed an appeal with the first level Appeliate Authorty, With the transition to Faceless Appeals, a5 infroduced vide Faceless Appeal Schems, 2080, both the appeals have been for the period (after tax) and other Comprehensive income (after tax] 14.30 14.40 159
transiermed tothe NFALC. 6 | Equity Share Capital 500 500 500
The Company has also received a Show Cause Notice, dated May 15, 2021, w's 2704 of the Income Tax Act, 1961, from the NFAC for Assessmeant Years 2016-17 and 2017-18. Howeaver, the Company has requested that the 7 | Reserves (excluding Revaluation Reserve) as shown in the Audited

Balance Sheet of the previous year
8 | Earnings Per Share (of Rs. 10/- each)
(for continuing and discontinued operations)-

penalty proceadings ba kepl in abayance as the appeals on merits are curmantly pending before the Commissioner of Income Tax (Appeals)
The Income Tax Department has, in earier years, raised a demand of Ris.1,340.03 crores, which was primarily on account of addition of arrears of designated refurns fo be recovered in future from toll and revenue subsidy on

account of allotment of land. Pursuant fo the receipt of order from CIT{A) on April 25, 2018, the Company has received a notice of demand from the Assessing Officer, Income Tax Department, New Delhi, in respect of 1. Basic: 0.29 0.29 0.03
Assessmeant Years 2006-07 to 2014-15. giving effect to the said order from CIT{A), whereby an additional fax demand of Rs.10,893.30 crores was raised. The enhancemeant of the demand was primarily on account of 2. Diluted: 0.29 0.29 0.03
waluation of land. The Company has filed an appeal along with the stay application with Income Tax Appellats Tribunal (ITAT). The matter was heard by ITAT on December 15, 2018, January 2, 2019 and February 6, 2019 and Notes:

based on NCLAT Order dated October 15, 2018, ITAT adjourned the matier sine die, with directions to maintain status quo, A) The above is an extract of the detailed format of Unaudited Financial Results for the Second quarter ended 30th September.

2023 filed with the Metropolitan Stock Exchange of India Limited (MSEI) under Regulation 33 of the SEBI (Listing and Otheq

Further, in Movember 2012, the CIT(A). Moida, passed a penalty order for Assessment Years 2006-07 o 2014-15, based on which the Assessing Officer Delhi, imposed a penalty amounting to Bs.10,893.30 crores in : ! ) ; ) ) , . ,

j i _ . Disclosure Requirements) Regulations, 2015. The full format of the said Quarterly audited Financial Results is available on the
Decambar 2018. The Cormpany has filed an appeal, akong with a stay application with the Income Tax Appallate Tribunal (ITAT). The matter was haard by the [TAT an March 29, 2018 and May 3, 2018, which has adiournad the Stock Exchange website www.msei.in and on the company's website www.ussgloballtd.com.
matter sine die. with directons (o maintan stalus quo, B) The above Unaudited Financial Results for the Second quarter ended 30th September, 2023 were subjected to the Limited
Ondpeil 21, 2022, the Company filed an application for early hearing before Hon'ble ITAT and subsequently the matter was heard by [TAT on May 6. 2022, The appeals on menits along with the stay application were posted for Review by the Statutory Auditors after review by the Audit Committee and were taken on record and approved by the Board of

. e . . : / . ; Directors in their 9/2023 Board Meeting held on 9th November, 2023.
hearing on July 21, 2022 and October 20, 2022, however the matter couldn't be taken up since the Special counzel appointed by the Depariment sought the adjourmment and the matter was listed for hearing on January 25, On Behalf of the Board of Directors
2023, For USS Global Limited (Formerly known as Surnidhi Investment Limited
On January 25, 2023 and March 15, 2023, the same Leamed members of the Hon'ble ITAT were presiding for two different benches and due to the paucily of tme the matier could not be taken up. Since the appeals are _ SdA
covered by the stay, accordingly at the request of the Company's Counsel, the Hon'ble ITAT directed the department for no coercive action t# the next date of hearing i.e June 5, 2023, Place: New Delhi Manag“innoghll)ti(r;el::rt)ct)
The Company onJuna 5, 2023 requestad the Hon'ble ITAT for two clear dates to argue the matter and requested for no coarcive acton till the next date of hearing L.e. July 26, 2023. Accordingly, the matter was heard, arguad Date: 09th November, 2023 (DIN: 02366798
and counter argued on July 26, 2023, August 1, 2023 and was concluded on August 2, 2023, Consaquently, vide its Order dated August 8, 2023, the Hon'ble ITAT has pronouncad its judgment for Assessment Years 2006-07
to 2011-12, wherein the appeals of the Revenue were dismissed and appeal of Company was aliowed, thus addressing about 72% of the tolal demand in appeal with the ITAT of Rs. 23,127 crores. For pending appeals - = - : -
pertaining toAssessment Years 2012-13 to 2014-15, the next date of hearing was fixed on October 11, 2023. Howeves, on Oclober 11, 2023, the Special counsel appointed by the Department sought the adjournment and the Nidhi Services Limited
mattar fas now been posted for hearing on Dacember 21, 2023, Regd. Off : 519-B, Roop Magar, Delhi - 110007
& Interms of an affidavit filed by the Ministry of Corporate Affairs with the Hon'ble National Company Law Appeliate Trbunal (NCLAT) on May 21, 2019, the cut-off date of Oclober 15, 2018 ("Cut-off date”) was proposed. The Tel.: 01143715143, Mobile: 05811021216, CIN : LE5393DL1384PLCO180TT, E-mail: nidhiservicesitd@gmail.com
Hon'ble NCLAT vide its Order dated March 12, 2020, has approved the revised Resolution Framework submitted by the New Board along with its amendments. In the said Order. Hon'ble NCLAT has also approved Ociober Extract of Standalone Un-Audited Financial Results of the Quarter ended on 30" September, 2023
15, 2018 as the 'Cut Off date for indiation of resolution process for ILEFS and itz group companies, including the Company. Accordingly, the Company has not provided for any interest on all its koans and bomowings with (Rs. In Lacs/Amount]
affactfrom October 15, 2048 ("Cut-off data"). ' Corresponding
. : : : s A PR LA 4 : ] . L . . e . Current Year 3 months
§  Intermsaoflthe License Agreement dated August 23, 2018 and November 1, 2018 and addendum thereto dated July 1. 2019, entered into with the erstwhile Licensee, the Company has lerminated the said Contract as per the si Eikiasing ‘o aadad bithe
provisions thereof. The erstwhile Licensee has ewhiated an Arbitration procesding against ihe Company. The matterwith regard therelo has been heand by the Leamed Artiirator on December 6, 2022, December 3, 2022, H{:l Particulars ending Date previous year
December 15, 2022, January 21, 2023, February 1, 2023, February 13, 2023, March 3, 2023, March 11, 2023, May 4, 2023, July T, 2023, August 17, 2023 and October 10. 2023. On October 10, 2023 arguments on the 30-Sep-23 | I 30-Sep-23|  30-Sep-22
ameandment applicabon were concluded and Order on the same has been resarved. The next date of hearing is yet to be notified (1 | Total Income from Operafions T 796 1593 | 785 |
The Company also challenged the order of the Arbitrator dated March 3, 2023, requinng the company to submét a fixed deposit of Rs. 5 crores with the Arhitrator ill the final disposal of the matter, in the Hon'ble HC of Delhi 2 | Net Profit | (Loss) for the period (before Tax, Exceptional and/or
and has been able to obiain a stay on the said order of the Arbitrator on April 12,2023, Subsequently the matter was heard on August 9, 2023 and October 16, 2023 on which date the final arguments commenced. The next { extraoromary items| 4.81 9.98 4.83
date of hearing is Novamber 28, 2023. 1 | Met Profit | (Loss) for the period before tax (after Exceptional and/or
Exiraordinary ilems) 481 998 483

6  There-openingof the books of accounts, investigations by Serous Fraud Investigation Office ("SFIC”) and other reguiatony agencies and forensic examination by Grant Thomtan India LLP, which ks under process for cenain
4 | MNet Profit / (Loss) for the penod after lax (after Excaptional and/or

group entiies does not have any impact an the financial statementsioperations of the Comgany. Extracrdinasy #emel) 4.5 8.97 469
T The Company has only one business segment and therefore reporting of segrent wise information is not applicable. 5 | Total Co rﬁ::r;?hen sive Income for the penod |[Comprising Proft | {Loss)

The figuras for the quarter andad Septamber 30, 2022 and September 30, 2023, are the balanceng figuras betwean the auditad figures for the half yearended September 30, 2022 and Septamber 30, 2023, and the publshad for the period (afer tax) and Other Comprehensive Income (after tax)] 435 pa7 4,59

yearto dale hgures upto firstquarter endad June 30, 2022 and June 30, 2023 respectively, which have been subjected 1o limited review by the statutory auditors, 6 | Equity Share Capital 150 | 150 180
8  The sboveis an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under Requiation 33 of the SEBI {Listing and Other Disclosure Reguiremeant ) Regulation 2015, The full format of the 7 | Reserves [sxcluding Revaluation Resarve) as shown in the Audited '

Quarterly Financial Results are available on the websites of the Company, Mational Stock Exchange of India Limited and BSE Limited at www.nibcl.com, www nseindia.com and www.bseindia.com respectively Balance Sheet of the previous year 6. 22

10 Previous period/ year figures have bean regrouped | raclassified wharever necessary. 3 | Eamings Per Share (of Rs. 10/- each)
| {for conbnuing and discontinued oparabons)

DI::]r an.dhnn behalf of the Board of Dirﬂr.ic;ir? 1} Basic 0.29 080 0.1
) eeraj Kumar - | 21 Dikuted . e _ 0.3
Place : Noida Executive Director Rajiv Jain —L<} F" : [':* - — — L .'-'If? U ﬁ': *-]I
Date : November 9, 2023 DIN no. 07046151 Chief Financial Officar he above resulls ware reviewed by the Audit Commities and thereaftar laken on record by the Board in its maatng held on Sth
November, 2023 and also Limited Review Report were camied oul by the Statutory Auditors
FORM A g

g} Theabowe = anexiract of the detailed lormal of Quariery Financial Results iled with the Stock Exc |'I:|"'L]L under Ragulabon
= PUBLIC ANNOUNCEMENT : "I M P R I AN I L 13 of the SEBI ( Listing Oblsgations and Desclosure Requirments) Regulations, 2015. The full format of the Quartarly
iREngt}Dﬁ 14 of the |I"IE-EI|".I'E‘I'IE}’ and BEHPLI"L.IFIJ[CY Board of India Financial Resulls are available on the Comp any's Websibe Le [www mdhseracesitd.com) and on the wabsite of the Slock

(Voluntary Liquidation Process) Regulations, 2017) Exchange (www.cse-indie.com) and (htp:/'www.maei.infindex aspx) For Midhi Services Limited

FOR THE ATTENTION OF THE STAKEHOLDERS OF

NAMMO INDIA PRIVATE LIMITED Whilst care Is taken prior to acceptance of advertising st Agarwa
1. Name of Corporate Person NAMMO INDIA PRIVATE LIMITED L. . o . PLACE : Delhi Whole Time Director
e e e B i copy, it is not possible to verify its contents. The Indian |  [oare o112 DIN; 00239114

Person is incorporaied fragistensd |[RaC, Delhi)

% Corgorae ently rumier {lmted Ty | 74988020 T6FTC0ET 3 Express (P) Limited cannot be held responsible for such

{ienlity number of Comparale Person || R
5.| Adcvess of the registered Office and {D-43 Zujam Singh Park, Saush Delhi

: f;fﬁi?"ﬁnﬁi;i:;'ji"::;f'.:ﬁ*”"52‘11“‘“?;':;;12”33;':“ ' contents, nor for any loss or damage incurred as a THE D Lﬂ!.Y

rrL;nLt-tzu gla?n |rrc rmslrnnm rumber of 'Emnglmm If.ddmss C 37, 4lh Flmriz \Ela];uﬂ
1 LigL {Garden, Sector 50 Gurugram, Haryana - 12201 " N 1l 1A | . .

IReqd.Address: BG - . 45, ODA P, Individuals advertlsmg IN ItS newspapers or Publications.

;I'-".a;uf'nim Vikar, Mew Delki- 110063

iy b We therefore recommend that readers make T [

[Telephone Number: +31 5910041441 - :

8. Last date for submission of claims :ﬁﬂg;a:m;?:';ﬁﬂ SR necessary IanIrleS before Sendlng any monles Or & FINAN IAL EXPRE§§
Motice is herety given H'mrl'.lammulrrdla Privaie Limited has commenced voluntary liguidation on Bth . . . .
Kot 20 entering into any agreements with advertisers or C

The siakeholders of Mamme India Private Limited are herey cabed upan to submit a proof of their R e b e e e SR U,
clgims, on or before Bth December, 2023, ta tha liguidator at the address mantioned againstisam 7

The: financial creditors shal submit their proaf of ciams by efecinanic means only, A oiher stakehaolders OtherVWSG aCtlng On an advertlsement In any manner

may submiihea proal of claims in parsan, by postar by alectronic means.

Sdi-
Submigsion of False ormisleading proofs of clalm shall attract penalties. Hidisex DA Wh atso eve r

Diate: 09.011.2025 Liguidatar for Nammo India Private Limated financislexpress.cam
Placa: Dalks Registration Mo: |EBVIPA-001IP-P-01 946/201 8- 20200112970 ' '

financi“.ep‘.in .. .

7 Nars, o, a0, g [ Ao D result of transactions with companies, associations or DA itY

8 New Delhi
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ESAF SMALL FINANCE BANK

; (Please scan the QR code
usu © Joy of Banking io view the RHP ant
sneloTiGra “. ! .." : the Abridged Prospecius),
GIEGIEACEIE] :E-fl? FOT BTl SETHA] a*!.re." x+q|muu wiEsTa i)

e | ESAF SMALL FINANCE BANK LIMITED

1

i ik -.-11-:1:-[15 T e -ﬁ*ﬁa‘ﬁ- b TE'_T Cali s = g Cur Bank was incorporated as 'ESAF Small Finance Bank Limited” on May 5, 2016 at Thrissur, Kerala, as a public imited company under the Companses Act, 2013, and was granted the cerificate of incorporation by the Registrar of Companies, Kerala at Emakulam
£ ,"_”,"'f"",‘i_:? '.”‘"," G :“,i’f, 7 P | TR S A e e e ("ReC™). Our Promoler, ESAF Financial Holdings Private Limited, was granted in-principle approval to establish 2 small finance bank ("SFB"}, by the RBI, pursuant to ifs letter dated October 7, 2015, Subsequently, our Bank received the final approval te carry on the SFB
S T e 8 | {mesd, ) business in India, pursuant to a letler dated Novernber 18, 2016 issued by the REI. Our Bank commenced its business with effect from March 10, 2017 and was included in the second schedule 1o the RBI At pursuant 1o a notification dated November 12, 2018 issued by the
4. | e e T /Wi S | UT49990L2016F TC298733 RBI. For further details, see ‘Hisfory and Certain Corporata Matters"on page 241of the prospectus dated November 8, 2023 (“Prospactus”).

TR HIE A B : U 1
5 |FiaE o & T #,,r mﬂﬂlﬁﬂ'ﬁﬁ!—fﬂ'rﬁ F'IETDﬂf'}-:Tﬁ Corporate Identity Number: US5000KL2016PLCO45669

e e
i ;ii'ﬂ:n“ﬁi;m A | N R THE COMMENCEMENT OF TRADING OF THE EQUITY SHARES OF OUR BANK ON THE STOCK EXCHANGES SHALL BE WITH EFFECT FROM

7. | T o A, o, B O, | ST ST @ )
AT HT AT TAT R ] | W U W] 237, 1l 96, A e
¥ieFe 50; IFATH; BRI - 122018
Gualleg o Wdl: #Tofl — 51/ 4830, =iy Wi,
i fier. 2 Aei— 110063

FRIDAY, NOVEMBER 10, 2023. OUR BANK HAS VOLUNTARILY DECIDED FOR LISTING ON T+3 DAY (T BEING THE BID/OFFER CLOSING DATE)
IN TERMS OF THE TIMELINES PRESCRIBED UNDER THE SEBI CIRCULAR NO. SEBI/HO/CFD/TPD1/CIR/P/2023/140 DATED AUGUST 9, 2023.

E,fﬂ'lg"l"--_:lhingra_fv_:a@','ahuu £om NUTIGE TD IH“E STD RS
e i Investors may notetheollowing:
|9 '*'T WFIFR-LY Tsdar b B-alelnt 2l ursuant to | circularno. I'H PDVCIRIPI2023/140 dated August 9, 2023, SEBI has made applicable the reduced timeline for listing of equity shares through public issues from existing 6 working days (“T+
oY, : IBBIIPA-DO1/IP-P-01946/2018-20201 2970 P SEB SEBI'HO/CFDITPDA/CIRIP 4 A 5 h f f i f rk (“T+6
o e e s L s E o8 firwiav, 2023 days") to 3working days (“T+3 days")in two phases i.e., (i) voluntary for all public issues opening on or after September 1, 2023; and (ii) mandatory for all public issues opening on or after December 1, 2023. As perthe Red
-anr::-a " &1 et & P oyl g wrgde P2 A o8 sriae 2023 ) e ufeme Herring Prospectus of our Bank dated October 28, 2023 read with the Corrigendum to the Red Herring Prospectus dated October 30, 2023 ("RHP") and Prospectus, the commencement of trading of Equity Shares on the
r::s m:" s4|| wite Pt ¥ e o coverer =7 7 8 e s oW e ot Stock Exchanges was expected to commence on November 16, 2023. However, in the interest of the Bidders, our Bank has decided voluntary adoption of the timelines prescribed under the aforementioned SEBI circular
o1 o Pl 2023 ::_:1 5 _;_!4_;,1'. i::EIIH'-IJ it e ;if;i a ,fl _— ' and as a result the listing and commencement of trading of Equity Shares on the Stock Exchanges shall be with effect from November 10, 2023. The indicative timelines mentioned in the section titled “Terms of the Offer -
fpeedin derae e e v Arerst 2 ) arest wreld i ooy e Al | e et qeveTe A =T Bid/Offer Programme " on page 463 of the RHP and on page 463 of the Prospectus stands updated as below:
o WHT ST WY, B B e e e En ST g | [ I . .
ard & ol arsran g werer &) e d e el | {Tﬁ?ﬂﬁ; | E'JEI"It . fndlﬂati'*.fe Dﬂt& |
farf® : oo 1987 2023 TREHITS, T Shaar g fefe s i i i ] H i
bl Sl e B g YRR PSR HiA e [ | FI!"I.E|IT.iEItIﬂﬂ of 53515. of Allotment with the Designated Stock Exchange | on or about Wednesday, November 8, 2023
' Initiation of unblocking of funds from ASBA Account | on or about Wednesday, November 8, 2023
' Initiation of refunds (if any, for Anchor Investors) | on or about Thursday, November 9, 2023
Credit of the Equity Shares to depository accounts of allottees on or about Thursday, November 9, 2023
(MR feaell SR Qe ST&rwel e ( [ oh foTg Commencement of trading of the Equity Shares on the Stock Exchanges on or about Friday, November 10, 2023

fearen gy ufsran) faf=di, 2016 & fafq=m ¢ % 31e9)

o . All capitalized terms used and not defined herein sha!!hére the res ve meanings assigned fo them in the RHP and Prospectus.
foeit sttt (3fem) fafRe & dvert & samd P pecti gs assig D

BASIS OF ALLOTMENT

Haterd Tererur
T e e e D INITIAL PUBLIC OFFER OF 77,356,058 EQUITY SHARES OF FACE VALUE OF T 10 EACH ("EQUITY SHARES") OF ESAF SMALL FINANCE BANK LIMITED (“BANK™ OR “ISSUER") FOR CASH AT A PRICE OF T60* PER EQUITY SHARE (INCLUDING A
e & e T 2004 - SHARE PREMIUM OF T50 PER EQUITY SHARE) AGGREGATING TO T 4,630.00 MILLION (THE "OFFER") COMPRISING A FRESH ISSUE OF 65,306,060 EQUITY SHARES AGGREGATING TO ¥3,907.00 MILLION (THE "FRESH ISSUE") AND AN OFFER FOR
: . ] L SALE OF 12,043,939 EQUITY SHARES AGGREGATING TO T723.00 MILLION {“THE OFFER FOR SALE"), COMPRISING 8,210,000 EQUITY SHARES AGGREGATING TO T492.60 MILLION BY ESAF FINANCIAL HOLDINGS PRIVATE LIMITED (THE
313 f. fﬁm@ﬁ A P | IR 6 B, FTG "PROMOTER SELLING SHAREHOLDER"). AND 2,111,666 EQUITY SHARES AGGREGATING TO T126.70 MILLION BY PNE METLIFE INDIA INSURANCE COMPANY LIMITED AND 1,728,333 EQUITY SHARES AGGREGATING TOT103.70 MILLION BY BAJA
Q?'?W e - ALLIANZ LIFE INSURANCE COMPANY LIMITED (THE “OTHER SELLING SHAREHOLDERS" AND TOGETHER WITH THE PROMOTER SELLING SHAREHOLDER, THE “SELLING SHAREHOLDERS", AND SUCH EQUITY SHARES THE “OFFERED
4. :rlﬁjlc—i: q:i;ﬁﬂ I HARS TeaH F/HIHT| U51109UP2004PLC087687 SHARES".
s o o & e we S o R & s S e THE OFFER INCLUDED A RESERVATION OF 2,272,727 EQUITY SHARES, AGGREGATING TOT125.00** MILLION {CONSTITUTING UP TO 0.44% OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL), FOR SUBSCRIPTION BY ELIGIBLE EMPLOYEES
[ (o FE &) T . o 0, e e, St wrz fr ("EMPLOYEE RESERVATION PORTION"). OUR BANK AND THE PROMOTER SELLING SHAREHOLDER, IN CONSULTATION WITH THE BRLMS HAS OFFERED A DISCOUNT OF 8.33% OF THE OFFER PRICE TO ELIGIBLE EMPLOYEES BIDDING IN THE
T2, T TR, ETS, T TR ~226012 EMPLOYEE RESERVATION PORTION ("EMPLOYEE DISCOUNT™), SUBJECT TO MNECESSARY APPROVALS AS MAY BE REQUIRED. THE OFFER LESS THE EMPLOYEE RESERVATION PORTION IS HEREINAFTER REFERRED TO AS THE "NET OFFER™.
5 [T T s T A e R 20 (TTE e A T THE OFFER AND THE MET OFFER CONSTITUTE 15.03% AND 14.59%, RESPECTIVELY, OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR BANK.
09.11.2023 T ITH 7 *ADISCOUNT OF 75 PER EQUITY SHARE WAS OFFERED TO ELIGIELE EMPLOYEES BIDDING IN THE EMPLOYEE RESERVATION PORTION
7. | Tearen s St o e %1 e | 05 W, 2004 A% AFTER EMPLOYEE DISCOUNT _
A R R A e | BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER
IR T AW T USRI FoR 9. . IBBI/IPA-002/IP-N01070/2020-2021/13514 DKM L I N K | n.t | m e
9. | ARy waTa USSR T YT I 3-HS ST R | TaT: 62T, heh BiRuEA VS, WX IfeT et o 19 o E 5 A
d1E % QY USlihd B | (TSig TR), e, ST Goq -243122 Lj ICICI Securities CAPITAL n U vu m u o
e méE: ankitagarwalcs@gmail.com ICICI Securities Limited DAM Capital Advisors Limited Nuvama Wealth Management Limited Link Intime India Private Limited
10.| AR T TR F TR T TN | W4T 620, Sk eiRged 1S, ek SrET g % [CICI Venture House, Appasaheb Marathe Marg, Prabhadew, One BKC, Tower C, 15 Floor, Unit No. 1511, Bandra Kurla [formerly known as Edelweiss Securities Limited)* C-101, 15t Floor, 247 Park, Lal Bahadur Shastri Marg
i ST offeft g8l 91 9al, A FA W 9 | (ISE TR), Aell, IW Fe; -243122 Mumbai 400 025, Maharashtra, India Comglex. Bandra (East), Mumbai 400 051, Maharashtra, India B01 - 804, Wing A, Building Mo 3, Inspire BKC, G Block, Vikheoli (West), Mumbai 400 083, Maharashira, India
A 37 % éﬁ?-r 311?3"}: cirp.kino@gmail.com Tal: +91 22 6ROT 7100 Tel: +81 22 4202 2500 Eandra HU"IH Gt}f-'ll:ﬂEN E-Fl""ﬂra Eﬂﬁt. M'-.:‘mh'a‘ -1[]'3 051 Tel: +91 022 4918 6060
1| < T s R 21 TR, 2023 E-mail: esafsfb.ipo@icicisecurities.com E-mail: esaf ipo@damcapital.in Maha_r?s.r.lra. India Tel: +81 2.2 4008 44.[":' E-mail: esaf ipo@linkintime. co.in
T2 | e e o P 21 B S| oL o Website: www.icicisecurities.com Website: www.damcapitalin |E.mall_!.l;. Eg.ﬂ-f @nuwairg?.-:unt'n: Wahs-ltg. -.m:-.nu'.'an‘a.mm Website: -m-_lmln;mlurrl‘e_cﬂ_lr? wes .
| w2 s () 2 s ol A, a3 Investor Grievance ID: customercare@icicisecurities.com Investor Grievance ID: complaintidamcapital in S, R e AR, T @nuvama.com Investor Ellﬂﬂl_'l‘-‘ﬂ ID: esat.ipo@linkintime. co.in
_ = Contact Person: Kristina Dias/ Ashik Joisar Contact Person: Chandresh Sharma LoirRet pernot: Lolies) Shah Contact Person: Shanti Gopalkrishnan
1s. 2?{;' Qi%ﬁmiﬁfgﬁ T SEBJ Registration No.: INMO00011179 SEBI Registration No.: MB/NMOOO011336 SEBI registration no.; INMODG1 3004 SEBI Registration Number: INROO0D04056
|
14.| () Gefig wH &R <h. weblink: https://www.ibbi.gov.in/home/downloads I LA RELREINR AN LI SERGE R
Aifreh well: IR feig 10 o SFFAR <l Hanyh fal P " P Irrvasiors can contact e Company 5 nd Compli rihe Ra | ia - ams
ESAF Small Finance Bank Limited v cithe Company Secretary nd Compliance Officer, the BRLMs or the Registrar ta the Offerin ca=a of any pre-C8ar or post-Offier related problams,
(@) wiftreRa Sl o1 freror W suesy §:| @, r] Tl Building No. V&8, ESAF Bhavan, Thrissur-Palakkad National Highway, Mannuthy, Thrissur 680 651 Kerala, Indi such as ron-racaipt of letiars of Allotmant, non-credil of Allatbed Equity Shares in the respaclive banefigary accourd, non-recaipt of refund arders ar non-ecaipt of

funds by efeclronic mada, elc. For all Offer-retaled guerias and for redressal of complaints, meastons may also wita o the BRLMS

TAGENT Yo & S § fof e el &ff e, SARER o o 07.11.2023 (TTHUSS! Q¥ i Ui Tel: =91 487 7123 907; Email: investor. relations@esalbank. com

09.11.2023 %! W gE) 1 T foret it (Sfean) fafees @t @wrue fearen weama ufien # g ! ; : ; ; ; : ;

w0 T e R " Pursuant o order pagsed by Honhie National Company Law Tribunal Mumbad Bench daled Apnl 27, 2023, the merchant banking busingss of Edefweiss Financial Senaces Limied has demerged and now transferred to Nuvama Wealth Managemen! Limited and therefarg
o el sifiifre (Sfean) fifite & oFeR 1 Shae gfife o) 10 % sfarid affd gdt w siaRa tna said merchant banking busimess is pa”cur Muvama Weaith Manzrgemmlumr:d

T Y 21 T, 2023 S S N T SR g 1 R THE EQUITY SHARES OF OUR BANK WILL GET LISTED ON MAIN BOARD PLATFORM OF BSE AND NSE

ferefr SFIERY Y Theret SRR ddish BT 37U <Tel ST THIOT YEgd AT 21 | 37 Aol Sery For ESAF SMALL FINANCE BANK LIMITED
39 A SAf, ST ERT A1 SRl adich ERT TEgd &Y Tehd ¢ | On bahall of the Board of Directors
yfafe Fer 12 % 3faid GEias ATAR Jvit | e foaxdit Forawent @ W He § goff (Te) F Sdl-
wiftrRa gfaff & &9 § w & & fae gfafte d@n 13 & sfaria gEes 3 et e 4@ Place: Thrissur, Kerala Ranjith Raj P
wiftrgrd wfeffer Y aierar =t @i g Date: November 9, 2023 Company Secrefary & Compliance Officer

TR T WHE O DT RGT FA R HEFAL B RS S — ESAF Small Finance Bank Limited has filed H".eF“'acapechJs with RioC on Hweml:lerE 2023, TheF'n::spectl.rs shall be available on the website of SEBI at www.sebi. gl:w in, n, websites of the Siock E Ex-:hangea i, BSE Limited and National Eb::-:hEJ;I:hangE of India Limited at

stafe v AR www.bsaindia.com and www.nsaindia.com, respectively, and is available on the websites of the BRLMs, i, ICICI Securities Limited al woww.icicisecurities.com, EIP.I'-.-'I Capital Advisors Limited at wew.damcapital.in and Muvama Wealth Management Limited at
e Rt sttt (2hean) fabes & fowa # wnw. nuvama.com and the website of the Bank at waw.esatbank.com. Any potential investor should note that investment in equity shares invelves a high degree of risk and for details relating to such risks, please see the section ifled “Risk Faclors "beginning on page 35 of

Wsft. W: IBBIIPA-002/IP-N01070/2020-2021/13514 the Prospectus. Potentialinvestors should not rety on the Prospecius for making any investment decision
fesiem: 10.11.2023 ST, UAT: 62U, ek BiTed Ue, WA afeT wfd % ar This announcement has been prepared for publication in India and may not be released in the United States. This announcement does not constitute an offer of secunties for sake i any junsdiction, including the United States, and any securities descrbed in this
T SR (IWIg TR), SRef, I YT -243122 annauncemeant may not be offered or sold in the United States absent regestration under the US Securities Actof 1533, as amended, or an exemption from registration. Any public offering of securities to be made in the United States will be made by means of a prospecius
WA 3L ankitagarwalcs@gmail.com, cirp.kino@gmail.com thatmay be obiained from the Bank and that will contain detaibed information about the Bank and management, aswell as financial statements. However, no public offering of securities is being made in the United Siates. CONCEPT

www . readwhere. com .. . .. . .. ‘ .. .



SATURDAY, NOVEMBER 11, 2023

CORRIGENDUM
Refer the Public Annomcament in FORM-A
of M's Marma India Privata Limited publizshed
on 10.11,2023 in Financial Express (English)
and Jansatta (Hindi), Delhi editions.
The emai-d al column Mo, T be read as
nammoindia.vollguiigmail.com o place of
vol.ligui.nammeo.india@gmail.com
Oaher contents of the Fomme& will remain the

same, Sdi-

Rajeev Dhingra

Liquidater for Nammio India Private Limiled

Ragistration Mo: IBEIIPA-DD1IP-P-01 5461

Date: 10.11.2023 2018-2020128710
Place: Naw Dalhi

INDIAN RAILWAY S
GOVERNMENT OF INDIAMTING H¥®IR
MINISTRY OF RAILWAYSR& wared
(RAILWAY BOARDA&d dT€)
CORRIGENDUM-3
Subject: E-Tendar no. TM-2302 for the procurement of Integrated Track
Monitoring System from Zero Speed (ZITMS) and its operations
and maintenance.
The Comigandum-3 regarding extension in opening date of tender 1o 28.12_2023 has
been uploaded anwebsite httpilfireps.gow.in.
Drate; 10,11.2023 (Rajiv Kumar Tanwar)
[=*% [&] Director Track (Mod.) Rallway Board,
iy Tele Mo. 011 - 4TE45530
(=

SERVING CUSTOMERS WITH A SMILE 352712023

:'*:'?'..:

Fb
el A P

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

(MOTICE is hereby given that the 227 Annual General Meeting of the

KUMARAKRUPPA FRONTIER HOTELS PVT LTD
CIN: US5101DL2001GOI112143
Regd Off.: Scope Complex. Core-8, 5 Floor, 7 Lodi Road, Delhi -
110003

Company will be held on Tuesday, the 5" December, 2023 at 1100
hours at Holel'The Ashok', Chankyapur, Mew Delhi-110021 1o
tranzact the business as detailed in the Nofice which has separatedy
been posted to the members.
MOTICE is also hereby given that pursuant to Section M of the
Companies Act, 2013, the Register of Members and the Share
Transfer Books of the Company will remain closed from 1°
December, 2023 to 5 December, 2023 (both days inclusive) for the
purpase of AGM and payment of dwvidend, ifany,

For Kumarakruppa Frontier Hotels Pyt Lid

AsoEEs

siSaa da a Indian Bank

ALLAHABAD

INDIAN BANK, Branch
36 A, New Mandi, Muzaffarangar

PUBLIC NOTICE REGARDING UNDELIVERED DEMAND NOTICE

Demand Motice under SARFAES] Act, 2002 sec 13(2) were sent to the following Company Borrowers/
Guarantors. These notice have been returned undelivered! acknowled
advised publication date of notice you may pay the balance outstan
within 60 days from the date of notice referred here below otherwise bank will proceed further 1o take
ﬂﬂ-‘E-E-E'E-Eiﬂn of the property under sec 13 (4) of the SARFAESI Act 2002 and sell the same to recover the

Ues,

Ema nt not received .You are hereby
ing amount with Interest and cost

MName and Address of the
Borrower! Guarantor & Account No.

Details of Security |
Property

Date of Demand Motice

1, Laig Abhmad Qureshi S/o Hazi Abdul Latal Qureshi|Mortgaged Assels:
{Borrowar), Address-1) 1108,
Muzaffarnagar, UP 251001,

Office Address-2) Jaipur Jewellers, 141/1 Modi Bazar, |Mo. 431, Mew Housa no.
Muzaffarnagar-251002.
2. Mohd Sharik S'o Laig Abmad Qureshi, Addrass-1)|Muzaffarnagar,
1108, Malhupura, Muzaffarnagar, UP 251001,
3. Yaseen 3/o Moor Ahmad Address- 1) 1111, JRam Lubhaya,
Malhupra-6, Muzaffarnagar, UP-251001

M- punjab notlonol bank

.. the name you can BANK upon!

Place : New Delhi
Date : 10.11.2023

Loan Account 50035374028 with Indlan Bank 36 AjHans Raj

03.05.2023

Malhupura,|Freshold, Amma 8020 sg
rtre, Location- Old Howse

Date of NPA: 02.05.2023

Ciate of Sending Demand Motice

1145 by Regd. Post: 11.05.2023

Malhupura

Date of Return of Demand Notice

Boundary:- Eaat: House of
{Registered) : 12.05.2023

Wasi

Rasta, South: House
Kishan Lal, Morth; Houss of

Amount due as par Demand Motice
Rs. 10,76,083.00 + future Interest and
Costs ele fram (G2.05.2025

(Manish Hurf:::i Mew Mandi, Muzaffarnagar Branch
CS-Incharge Dated: 10.11.2023

Flace: Muzaffamagar Authonzed Officer

DEMAND
NOTICE

Branch Office :- Mugal Canal Karnal, PH:0184-2203322, Mail: bo5199@pnb.co.in

All the Borrower/Guarantors/Co-obligants mentioned herein below are notified that Financial Assistance / Loans availed by the borrowers as per details given
below against each account which has become MPA the demand notice U/s 13(2) of the SARFAESI ACT 2002 sent to them through registered post have not been
acknowledged by some of yvou or returned undelivered.
In case of your failure to repay the amount against respective account within 60 days, the secured creditors have indicated their intention of taking possession
of secured assets owned by the title holders (brief details mentioned against each account) as per section 13 {4) of the Act.

[borrowser) Db/ 149, Old Char Chaman Karnal-
132001, Ph:92156-13012, 2. Sh. Gurcharan Lal
&/o Sh. Roshan Lal (co-barrower) Db/149, Old
Char Chaman, Karnal-122001, Ph; 98122-
32403,

number K9KFE30E009527 Chassis number
MEEHSRAWSF2085677, Maker classification?

Sr. Name of NPA A/c Details of Property Amount due Date of
[No. Borrower and Address Securities as per notice Demand Notice
1. |1. Sh. Aakash Matta S/o Sh. Gurcharan Lal|Hypothecation of Vehicle/Car bearing vehicle{Rs.3,76,449.18 (Rupees Three lakh 19.10.2023

registration number CHO1BG-6680, Engingseventy six thousand four hundred forty nine and paisa

eighteen only) with further interest & other expenses
wee.f, 30.09,2023 until payment in full.

Renault Duster RXL (5UV]}, manufacturing Year 2015, colour of body White, owner 5h. Aakash Matta 5/o
Sh.Gurchiaran Lal, vehicle registered with Sub Registering Authority (MY} Chandigarh.

1. Smt. Anju Kapoor W/o Sh, Sushil Kumar
{borrower} House Mo: 843 Sector-7, Urban
Estate, Karmal-132001. Ph: 72062-28607,
98960-34363.

Hypothecation of Vehicle/ Hyundai Car | -20)
bearing wvehicle registration number HRO5A54
61186, Engine number D4FCOMDS5267, Chassis
number MALBBS1RLEMGASOB2®A, Maker

Rs.4,55926/- (Rupees Four Iakhl 19.10.2023

fifty five thousand nine hundred twenty six only) with
further interest & other expenses w.ef, 30,09.2023 until

payment in full.

classification: 1 -20 Hyundal sportz Car, manufacturing Year 2014, colour of body Sleek Silver, owner Smt Anju Kapoor W/o Sh. Sushil Kapoor, vehicle

registered with Sub Registering Autharity (M)

Karnal.

1. 5h. Ashish Arora 5/0 Sh, Munish Kumar
{borrower) House Mo: 1205, Sector: 6, L.e, Near
Shiv Mandir, Karnal-132001, Ph: 94162-19205,
Ph: 980600-07386 2. Smt. Raj Kumari W/o Sh.
Munish Eumar {co-borowerlhouse Mo: 1205,
Sector: 6, Ue, Near Shiv Mandir, Karnal-
1320017, Ph: 9416219205, Ph: S8960-07 386,

colour white, owner 5h, Ashish Arora 5/o0 5h,
Authority [MV) Karnal,

Hypathecation of Maruti Swift DZIRE (VDI) CarlRs.6,65,045/- (Rupees Six lakh sixty |
bkearing wehicle registration number HROSAMA five thousand forty five only] with further interest & ather]
25941, Engine number D13A2484370, Chassisexpensesw.ef 30,09 2023 until payrment in full.
number MAIFIEB1 500643402, Maker classification: Maruti Swift Dzire, manufacturing Year 2014, body

19.10.2023

Munish Kumar, vehicle registered with Sub Registering

1. 5h. Ashwani Sharma 5/0 Sh. Maresh Sharma
{barrower) House Ma: 345, Ehatrian Mohalla,
Choura Bazar, Karnal-1320017, Ph: 70154
09609, B3960-91117. 2. Smt. Seema Sharma
Wio Sh. Ashwani Sharma (co-barrower) House
Mo: 345, Khatrian Mohalla, Choura Bazar,

Karnal-132001, Ph: 70154-09609, 83960-91117.

Hypothecation of Ford Figo (EXI) Car bearing
vehicle registration number HROSAN-7720
Engine number ER40874, Chasis number
MAN XEXMRITERAQETS, Maker classification

Rs.9,81,202/- (Rupees Nine lakh|  19.10.2023

eighty one thousand twa hundred two only) with further]
interest & other expenses w.ef, 30.09.2023 until payment;
infull.

Maresh Sharma, vehicle registered with Sub Reg

Ford Figo, manufacturing Year 2014, body colour Diamond white, owner Sh. Ashwani Sharma 5/0 5h,

istering Authority (MV) Karnal,

1. Sh. Devinder Singhj 5/0 Sh. Avtar Singh
{borrower) House MNo: 973, Sector-13, Urban
Estate, Karnal-132001, Ph: 94665-20330,

HROSAF-5613,

K OKE42EOD7 684, Chassis number MDHBDAN

Hypathecation of Vehicle Nissan Sunny DCI X1JRs.5,32,933.70 (Rupees Five lak h|
Car, bearing vehicle registration numbernthirty two thousand nine hundred thirty three & paisa
Engine numb e fseventyanlyl with further interest & other expenses w.e.f)

7C4011471, Maker classification: Missan Sunny)30.09.2023 until paymentin full,

19.10.2023

manufacturing Year 201 2, body colour white, owner 5h. Devinder Singh 5/0 Sh. Avtar Singh, vehicle registered with Sub Registering Authority (MV) Karnal.

Sh. Dinesh Kumar 5/o 5h.jagdish Chand
{borrower) House Mo: 172, Ashoka Nursery,
Kunjpura Road Karnal-132001, Ph: 94668-
13325, 2. 5h. Sh.jagdish Chand 5/0 5h. Ram
Chander (co-borrower) House Mo: 172, Ashoka
Mursery, Kunjpura Road Karnal-132001, Ph:
98020-57515.

Hypothecation of Vehicle/ Maruti Car bearing
vehicle registration number HRO5A5-2515)
engine number D1 3A5226907, Chasis number

Rs.4,01,659262 (Rupees four Iakhl 19.10.2023

one thousand six hundred ninety two and paisa sixty two
only) with further interest & other expenses w.e.f.

MAZFNER15001 24043, Maker classification

30.09.2023 until paymentinfull

lagdish Chand, vehicle registered with S5ub Reg

Marutl 5 Cross Slgma, manufacturing Year 2016,

colour of body MG Grey, owner Sh. Dinesh Kumar 550 5h
istering Authority (MV) Karnal,

5h. Harpal Singh 5/0 Sh. Malkhan Singh
(borrower) Vill: Shergarh Tapu, Post: Gheer,
Distt: Karnal-132001, Ph: 92 158-00099,

Hypothecation of Vehicle/ Maruti Swift LDI Car,
bearing vehicle registration number HROSAK-
3737, Engine number D13A-0423343, Chassis

Rs4,52 813139 (Rupees Four lakh) 19.10.2023

fifty two thouwsand eight hundred thirteen and paisa
thirty nine only} with further interest & other expenses]

number MAIFHEB1500497419, Maker classification; Maruti Swift LDI Car, manufacturing Year
2013, colourof body Pearl Metallic Arctic White, owner Smt, Harpal Singh 5/o Sh. Malkhan Singh, vehicle registered with Sub Registering Authority (MV) Karnal,

we £, 30009, 2023 until payrment in full.

1.5h, Jasbir 5ingh 3/05h. Jag Singh (borrowser)
House MNo: 363, Maan Colony, Kaithal Road,
Karmal -132001, Ph: 97299-30369, 2nd
Address: 5h. Jashir Singh 5/o 5h. Jag Singh
{borrawer) House Mo: 733, Model Town, Karnal
132001, Ph: 9729930369,

number D13A-1648893, Chassis numbe
MAIFDEB1500323225, Maker classification

Hypothecation of Vehicle/ Car Maruti RITZ VDI)Rs,12,91,560.70 (Rupees Tweleva|
bearing registration no HROSAD-6095, Enginglakh ninety one thousand five hundred sixty and paisa

19.10.2023

sevanty anly] with further interest & other expenses w.a.f)
30.09. 2023 until payrmentinfull,

Maruti RITZ VDI, manufacturing Year 2011, body colour silky silver, owner Sh. Jasbir 3ingh 5/0 5h Jag Singh,
vehicle registered with Sub Registering Autharity (MV] Kamal.

1. 5h, Kamal Singh 5/0 5h. Shibban Singh
{borrower) Rajwaha Road, Palam
Colony.Kunjpura Road, Mear Play Ground,
Karnal-132001, Ph: B5718-88234. 2. 5h.
Shibban Singh 5/0 Sh. Kashmir Singh (co-
borrower) RaJwaha Road, Palam

Colony,Kunjpura Road, Mear Play Ground, Kam

Hypothecation of Vehicle/ Maruti Car bearing)
vehicle registration number HRO5-A5-8823
Engine number K10BN7S18821, Chasis

Rs.1,81,169/- (Rupees One fakh| _ 19.10.2023

elghty one thousand one hundred sixty nine only} with
further interest & other expenses w.ef 30092023 until

number MASEZDET1S00203943, Maken

payment in full.

classificathorn: MARUTI NEW ALTO K-10 VXL manufacturing Year 2015, colour of body super white, owner
Sh_Eamal Singh 5/a Sh. 3hibban Singh, vehicle registered with Sub Registering Authority (MV] Karnal.

al-132001, Ph: 97601-11506,

10.

1. 5h. Motam Singh 5’0 5h. Barkha Singh
{borrower) Gali Mo: 16, Karan Vihar, Karnal -
132001, Phi99967-98625.

Hypothecation of Vehicle! Tata Indigo TDH Car,
bearing, Engine number 4751 0T14NYP56378,
Chiassis number MATS07 140BWN27862, Maker

classification: Tata Indigi TOI, manufacturing Year 2011, body colour white, owner Sh, Motam
Singh 5/05h. Barkha Singh, vehicle registered with Sub Reglstering Authority (MV) Karnal.

Rs.11,82,251.58 (Rupees Eleven|  19.10.2023

lakh ninety two thousand two hundred fifty one and
paisa fifty eight only) with further interest & other
expenses w.e.f, 30092023 until paymentin full.

11.

1. 5h. Marender Pal Singh 5/0 5h. Paragat Singh
{borrower) V&po: Ramba, Distt: Karnal-132001,
Ph:96711-53273.

Hypothecation of Mahindra & Mahindra Verito
D4 Car, bearing vehicle registration number
HRO5AG-2016, Engine number D165690, Chasis

niumber MATLSRGRFC2F 19240, Maker classification: Mahindra & Mahindra, manufacturing Year
2012, body colour white, owner Sh. Marender Pal 3ingh 5/0 5h. Pargat Singh, vehicle registered with Sub Registering Authority (MY Karnal,

Rs.3,35,409.70 (Rupees Nine lakh|  19.10.2023

elghty five thousand four hundred nine & paisa seventy
anly) with further interest & other expanses w.af]
30.0%.2023 until paymentin full,

1‘2l

1.5mit. NeerajW/a Sh. Abhishek Yadav (borrower)
House Mo 97, Gali Wa:1, Near Shiv Mandir Shanti
Magar, Karnal-132001, Ph:92159-24024,

Hypothecation of Vehicle/ Tata Mexon (D) XM
{5UV) bearing vehicle registration number HR
0--BB-600%9, Engine number

SCRAILOTDPY Chassis number MAT627121KLD-1,

manufacturing Year 2019, colour of bady Silver,

Maker classification: TATA NEXON (5L,

Rs.7.00,921.62 (Rupees Seven lakh|  19.10.2023

nine hundred twenty one and paisa sixty two only) with
further interest & other expenses w.ef 30.09.2023 until
payment in full.

awner smt, NeerajW/io Sh, Abhishek Yadav, vehi

cle registered with Sub Registering Authority {(MV) Kamal.

13.

Sh. Mitesh S/o Late Sh. Om Parkash {legal
Heirfson) Vill: Mehmadpur, Past: Kunjpura,
Distt: Karnal-132007, Ph; 90681-56003. 2, Sh,
Ram Mehar 5/o Late Sh. Om Parkash (legal
Heirson} Vill: Mehhmadpur, Post: Kunjpura,
Disttz Karnal-132022, Ph: 90681-56003. 3. 5h,

Balbir Singh 5/0 5h. Surat Singh (co-borrower)
Vill: Mehhmadpur, Post: Kunjpura, Distt: Karnal-

Hypothecation of Viehicle/ Toyota Innova GX
(SLV]) bearing vehicle registration number
HRO5-AQ-1010, Engine numizer 2KD 5560161,

Rs.4,99,269/- {Rupees Four lakh|  19.10.2023

ninety nine thousand two hundred sixty nine only) with
further interest & other expenses welf 30092023 until

Chassis number MBI 1JV4007540954~0715)

payment in full.

Maker classification: Innova (GX), manufacturing Year 2015, colour of body Grey Mica Metallic, owner Sh.
O Parkash 570 5h Balbir Singh, vehicle registered with Sub Begistering Authority (MY Karnal.

132022, Ph: 90681-56003.

14.

1. 5h. Parmod Kumar 5% Sh. Pritam Singh
{barrower) Gali NMo: 1, Shastri Nagar,
Rajwaha Chowk Karnal, Kamal-132001, Ph:
99971 3-54837, 2nd Address: Sh. Parmod Kumar
Sfo Sh. Pritam Singh (borrower) House Mo:
14/7, Haurrs, Uchani, Karnal-132001, Kamal-
132001, Ph: 9991 3-54837.

Hypothecation of Vehicle/ Maruti Alto Car
bearing vehicle registration number HROSAS-
5952, Engine number K10BN 7560189,Chasis

Rs.4,55,366/- (Rupees Four lakh| _ 19.10.2023

fifty five thousand three hundred sixty six only) with
further interest & other expenses w.ef 30092023 until

number MAIEZDE1500179098, Maker

payment in full

classification: MARUTI ALTO K-10, manufacturing Year 2015, colour of body Sup White, owner Sh. Parmod
Kumar 5/'o Sh. Pritam Singh, vehicle registered with Sub Registering Authority (MV] Karnal.

15.

I.5h.RajSingh 5/o5h.Ved Parkash (borrower]
Housa No: 484, Gali No: 7, Karan Vihar, Karnal -
132001, Ph;85299-31858

Hypothecation of Vehicle/Car Chevrolet Beat
DEL, bearing wehicle registration number
HEOSAIJ-1813, Englne numbear

10ABSZ113070049, Chassls numiber MAGBFELMNBETORO070, Maker classification: Beat DLS |
manufacturing Year 2011, body colourwhite, owner Sh. Raj 5ingh 5/0 5h,Ved Parkash, vehicle registered with Sub Registering Authority (MY) Karnal,

Rs.2,89,418.70 (Rupees Two lakh| _ 19.10.2023

elghty nine thousand four hundred eighteen and paisa
sevanty only) with further interest & other expenses w.e.f
30.09.2023 until paymentin full.

16.

Sh. Rajesh Kumar 5/o 5h. Surjeet Singh
[borrower)  House Mo: 669, New Prem Magar,
Karmal-132001, Ph: 92558-55552

Hypothecation of Vehicle/ Bullet Motor Cycle,
bearing Engine number WIKSCOCH178762,
Chiassis number ME3U3IKSCOCHT 78762, Maker

classification: Bullert Motor Cycle, manufactur

ing Year 2012, owner Sh. Rajesh Kumar 5o Sh,

Surjit Singh, vehicle registered with Sub Registering Authority (MV] Karnal.

Rs.2,15,387.70 (Rupees Two lakh|  19.10.2023

fifteen thousand three hundred eighty seven and paisa
seventy only) with further interest & other expenses we.f,
30.09.2023 until paymentin full,

17.

1. .5h. Ramesh Kumar 5fo Sh, Kimti Lal
{borrower) House No: 1563, Gali Mo: 3, Ashok
Magar, Karnal-132001, Ph: 98064-86586,

Hypothecation of Vehicle/Car Tata-Indigo L5
TDI, bearing vehicle registration number
HROSAE-6770, Engine number

47510T14AXYPO0402, Chassis number MATE0T1

46WAD1197, Maker classification: Tata-Indigo ECS

Rs.9,13,740.18 (Rupees Nine lakh|  19.10.2023

thirteen thousand seven hundred forty and paisa
eighteen only) with further interest & other expenses
w.e.f, 30.09,2023 until payment in full

LSTDI, manufacturing Year 201 2, body colour white, owner $h. Ramesh Kumar 5/ Sh_Kimti Lal, vehicle registered with Sub Registering Authority (MV) Karnal.

18.

1. Smit. Benu Bala W/e Sh. Vishal Eumar
[borrower) Vill: Chorpura, Post: Dabkoli Kalan,
Distt-karnal-132054, Ph: 7T0274-07107.

Hypathecation of Vehicle/ Car Maruti Baleno
Delta, bearing vehicle registration number
HREOSBF-7180, Engine number

Rs.5,04.21570 (Rupees Five lakh|  19.10.2023

ninety four thouwsand two hundred fifteen and paisa
seventy only) with further interest & other expenses woef

K12MMN4745324, Chassis number MAZEWB225MKT 18671, Maker classification: Maruiti Baleno
Delta, manufacturing Year 2021, colour of body Magma Grey, owner Smt. Renu Bala W/o 5h Vishal Kumar, vehicle registered with Sub Registering

Authority (MY Kamal

30.09.2023 until payment in full.

19.

1. 5h. Vijay Kumar %o 5h. Sohan Lal 5aini
[borrower) House Mao: 80, Gali Mo: 3, R.k. Puram,
Kunjpura Road, Karnal-132001, Ph: 90508-
40003, 2. 5h. Sohan Lal Saini 5/0 Sh. Gulab
singh Saini {co-borrower) House Mo 1816,
Sector-9, Urban Estate, Karnal-132001.
Ph: 70274-33501.

number MAZEDKD1800518921,

Hypathecation of Maruti RITZ (VXI} Car bearing|Rs.2,86,447/- [Rupees Two lakhl
vehicle registration number HROSAN-4810 |eighty six thousand four hundred forty seven only) with
Engine number K1ZMMN 4111040, Chassis|further interest & other expenses wef 30.09.2023 until
M a ke r|payment in full.

19.10.2023

classification: RITZ (VX1), manufacturing Year 2015, body colour white, owner Sh. Vijay Kumar 5o Sh.
Sahan Lal Saini, vehicle registered with Sub Registering Authority (M) Karnal.

20

1. 5h. Vijay Kumar Khattar 5/a Sh. Diwan Chand
Khattar [borrower) House Mo; 85, Shakti
Colony, Mall Road, Karnal-132001. Ph: 94674-
18040, 98965-22215.

Hypothecation of Maruti CIAZ (VD1 PLUS) Car
bearing wvehicle registration number HRO5AN-
4557, Engine number D13A2439705, Chasis
number MAZFXEBTIE00103148, Maker

Rs.8.32 371.96 (Rupees Eight lakh 19.10.2023
thirty two thousand three hundred seventy one & paisa
ninety six only) with further interest & other expenses

weef. 30.09,2023 until payment in full

classification: Maruti CIAZ, manufacturing Year 2015, body colour M G Grey, owner Sh. Vijay Kumar Khattar 5/o 5h. Diwan Chand Ehattarvehicle registered

with Sub Registering Authority (MV) Karnal.

21.

1. Sh. VWimal Sharma 5/o Sh. Harsh Vardhan
{barrower) House Mo: A- 387, Sadar Bazar,
Behind Central House Liberty, Karnal-132001,

Ph:92121-02665.

Registering Authority (MY) Karnal.

Hypothecation of Ford Eco-sport (SUV),|Rs.8,32.371.96 {Rupees Eight lakh|
bearing wehicle reglstration number HROSAN-thirty two thousand three hundred seventy one & paisa
8425, Engine number EA53154, Chasis number|ninety six only) with further interest & other expenses
MAJAXXMRKAEAS3154, Maker classification:)w.ef, 30.09,2023 until payment in full.

F:md Eco-sport, manufacturing Year 2014, body colour Chill Metallic, owner Sh. Vimal Sharma 5/o 5h. Harsh Vardhan, vehicle registered with Sub

19.10.2023

You are advised to collect the original notice/cover addressed to you from the undersigned for more and complete details and to pay the balance outstanding
amount with interest and costs etc,, within 60 days from the date of notice referred to above to avoid further action under the SARFAESI ACT 2002,

Date: 10/11/2023

Plac

e: Karnal

Authorised officer, Punjab National Bank

E-Auction Sale Motice for Sale of Immovable and Movable Assels under the
Securilization and Reconstruction of Financial Aszetz and Enforcemeant of
Securlty Interast Act, 2002 (hereinafter referred to as “SARFAES] Act”) read
with proviso to Rule 8 (6) and Rule 5(1) of the Security Interest (Enforcement)
Fules, 2002 ("Rules™).

That the Authonsed Officer of EARC, under SARFAESI Act and in exercise of
powers conferred under Section 13(12), have izsued Demand Notice under
section 13(2) read with Bule 3 of Rules dated October 20, 2020, calling upon
the Borrower/MortgagorGuarantors to repay the outstanding amount of Rs
B857.62,64,033 (Rupees Eight Hundred Fifty Seven Crores Sixty Two Lakhs
Sixty Four Thousand and Thirty Three Only) as on 30th September 2020
together with further inferest and costs thereon within 60 days. |
Subsequentty, EARC, in its capacity as secured creditor and trustes of EARC
Trust SC 120, SC 122, 5C 128, 5C 129, 3C 134, 5C 176, 5C 230, 5C 237
had taken possession of the below-mentioned mortgagedhypothecated
properties on January 15, 2021 under section 13(4) of SARFAESI Act, read
with Rules,

Motice is hereby given to the public in general and in particular to the
Borrowers/MortgagoriGuarantors that the below described movable and
immaovable properdies morgaged’hypothecated to the secured creditor, will
be sold on "As is where is", "As is what is”, "Whatever there is” and "No
recourse basis” on December 12, 20623, for recovery of Rs, 857 .62,64,033
(Rupees Eight Hundred Fifty-Seven Crores Sicty-Two Lakhs Sixty Four
Thousand and Thirty Three Only) as on 3Hh September 2020 togather with
furthear intarest and other axpensesicosts thereon and deductad for any
maney recaived by EARC i.a. the sacured creditor from Bormower i.e. NCR
Rail Infrastruciure Limited {previously known as Arshiva Rail Infrastructune
Limited) andior Guarantors Le. 1) Arshiya Limited; 2) Mr. Ajay Mittal and
3) Ms. Archana Mittal .

The Borrawar's attention is invited to provisions of sub-saction (8) of Sactian
13 af tha Act, in respact of time availabbe, to radeam tha sacurad assals.
The mserva price and earnast monay deposit and descnpliion of the
immavabla and movable propery shall ba as follows:

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE AND MOVABLE PROPERTIES

APPENDIX- Il - A and IV-A
[See Rule 8 (6) riw 5[1} and 6 (2)]

attached or shall at any time hereaftar during the conlinuancea of the sacurly
hereby constituted be erected, standing and parmaneantly attached tharaio.

|Sr. No.| Khata / Khasra No. | Sg. mtrs.

1 [Chak Mo.121 Il proposed Gata no. 256/0.035, 650
257100005, 260030010, Z265/30.010, 2861/0.025,
266/2/0.005, 267M1/0.005, 26T/2/0/040, 267/3/0.010,
265/4/0.030, 265/5/0.005 and 276/0.050

2 |[Chak Mo, 6814, proposed Gata no. 257/0.010,
258/0.008, 267/4/0.066, and Chak No, 950 proposed
Gata Mo, 264M100.015, 265/2/0,015, 26530187, and
Chak Mo. 311 prnpasad Gata N-D EETM.'EI I}F?

3 Chak Na. 542 pmpnzed Gata no. 255m/0.020,
256mi0.025, 260/3mi0. 020, 265/ 3méd 119,
265/4mi0.060, 2655miD 030, and 2TEmu0.030 and
Chak Mo, 542 Gata No. 2852 mt

| TOTAL - 4 1]}!{15 ;
B. All that pleces and parcetz of lands or ground admeasuring 1670 sq.
mirs. (0413 Acres) siluatad at village Sultanpur, Tehsil Khurja, District
Butandshahar, situated within the Sub-Registration District of Bulandshahar,
in the State of Uttar Pradesh, tegether with all building and structures which
are standing, erected and permanently attached or shall at any time hereafter
durirg the continuance of the sacurily hereby constituted be anected, standing
and parmanantly attached tharala.

X

1516

Sr. Mo. ;Hhasra Mo, :Sq- mitrs. '
i I:hak Mo, 227, Khata Mo, 48, Gata Mo, 32600.628 | 1870
TOTAL -| 1,670

Part-D
A, All that pieces and parcels of lands or ground admeasuring 121911 sq.
mirs. i.e. 30.12 acres situated at village Ibrahimpur Junendpur also known
as Mozpur, Tehsil Khurja, District Bulandshahar, situated within the Sub-
FRegistration District of Bulandshahar, in the State of Uttar Pradesh, together
with all bulldings and structures which ara standing, erected and parmaneanthy

i [ Earnest Money : Last Date of [ I -iII:I“aEI'IE'd ar 5.I1.E|II at any tima hereaﬂe.lr during the continuance of the security
Price Deposit (EMD) Submission of | areby consiituted be erecied, standing and permanently attached therato.
| (Rs. Crore)*| (Rs. Crore)* |Expression of Interest E-Algticn Sr. No. | Sa mtrs.
l : | - MO | Chak No. Sq. mirs.
I ‘ T 1| 873 min west 407, 582 3330
213 a2 December 12, 2023 | : Z Gr0 1071
| 2023 at 11:00 AM
[ | 3 35 5050
*Above prices does not include applicable taxes including stamp duty, GST & 4 185 min wast BE1D
TS, which is to the account of the buyer 3 236 3280
Description of Securad Assals pul for Auction/Sala: B 624, 624 G310
Part - A £ 552 565
A} All that pieces and parcels of lands or ground admeasuring 27100 3q [ S0 -’-'-.5%—-
mirs. (6.696 acres) situated at Village Ibrahimpur - Junendpur also known | S ara 2540
as Mozpur, Tehsil Khurja, District Bulandshahar — 203 131, situated within 10 543 G680
tha Sub-Registration District of Bulandshahar, in the State of Uttar Pradesh, | 614 1670
tegather with all buildings and structures which are standing, erected and 12 6 1750
parmanently attached or shall at any tima hereafter during tha continuancea 13 768 4a0
of the security hereby constituled be erected, standing and permanently 14 B2 1090
attached theralo. 15 739 3870
[ Br Hn | Hhaﬁran'h'.hala No. | 5. mtrs. | i it Ly
: 1, ' a13 I 2150 i L4 530 | 2560
i 2. | £a7 i 3300 .. B o1 4080
3 | ' BET I 4400 E 19 129 1 5100
4. | 858 f 5250 | 20 S07 9450
| E. ]"1Eu|!-. | 1060 | d
A I 120-1 | 760 | 23 639 3305
8 ] 484 | 2530 | |24 939 840
9 | 223 | 3780 | 25 682 1940
I N TOTAL -| 27,100 | [26 a3z 2310
B Al that piaces and |:I-.EIF-EE'|E af lands or graund admeasur ng 21831 sq. mitrs. 27 296, 667 1660
(5.419 Acres) situate at village Sullanpur, Tehsil Khurja, District Bulandshahar, 28 | G0 A30
situated within the Sub-Registration District of Bulandshahar, in the State of | 29 | 205 6630
Uttar Pradesh, logether with all buildings and strucluras which are standing, 30 784 3340
erected and permanently attached or shall at any time hereafter during the | 59 | 5173 1760
continuance of the security hereby constituted be erected, standing and | 37 ad4f 1760
permanently attached thereto. a1 a74 1700
|  Sr.No. | Khata No. Sq. mtrs. I 34 137 2450
1. | 123 3840 = 38 626 1920
i 2 | 18 ! 1125 | | 36 752 1170
| u: | 130 | 3506 i a7 374 2470
; 4. ' 318 ; 690 : 3B | 5948 910
! 5. | 116 | 650 | [ 39 | 563 490
; B. | 224 ' 5480 : a0 563 1420
! 7. I 88 6590 | [41 | 435 2280
I | TOTAL -| 21,931 | a2 492 min north 3600
C) All that pleces and parcels of lands or ground admeasuring 32930 sq. 43 a5 854
mirs. (B.137 Acres) situate at village Ibrahimpur Junakdpur also known | 44 83 min west 330
as Mozpur, Tehsi! Khurja, District Bulandshahar, situate within the Sub- a5 155 minT wost EEQ)
Registraticn District of Bulandshahar, in the State of Uttar Pradesh, together 46 209 min west 2380
with all buildings and siru;tu:&s which are _s!an-dang, &rn_acte:«l:l and pﬁmanen'_:ly A7 237 min west 60
attached or s_h&ll at any time hereaﬁgr during the continuance of the security [ 48 338 min wasl 1640
hereby constituted be erected, standing and permanently attached thereto 40 66 min west 360
| Sr. No. | Khasra/Khata No. Sq. mirs. WE: R 120 min sauth 411
§ 1. ' 219 5680 ' 51 | 502 min south (1) 473
| 2 128 2250 | 52 43311 Min South 532
; 3. - =1 2700 i TOTAL - 1,21,911 sq. mirs. i.e. 30.12 Acres
I 4 l 260 1800 | B. All mat pleces and parcels of lands or ground admeasurnng 12364 sq
! S | 45 7540 | mirs. ie. 3.06 acres situated at village Sultanpur, Tehsil Khurha, District
G, | 58 2050 | Bulandshahar, situated within the Sub-Regisiration District of Bulandshahar,
! 7. | 122 3440 I in the State of Uttar Pradesh, together with all buildings and structures which
! 8. ! 192, 200 1620 | are standing, erected and permanently attached or shall at any time hereafter
I ‘ig[,:l EBEI.SE 1;%]{' I during the continuance of the sacurity heraby constituled be erected, standing
11: i 174 3380 E and parmanently atlached tharaia.
| | TOTAL - 32,930 | Sr.No. | Gata No. [ Sq. mtrs.
Part - B 1 . 278, 2?9 ' 2800
A} All that pleces and parcels of lands orf ground admeasuring 3480 sq. 2 | E?F’ ' 2590
mtrs. (0.86 acres) situated at village lbrahimpur Junendpur also known 3 | 3‘19 | 1790
as Mozpur, Tehsil Khurja, District Bulandshahar, situate within the Sub- 4 ‘ 34? | 90
Registration District of Bulandshahar, in the State of Uttar Pradesh, together : | 176, 182 1140 -
with all buildings and structures which are standing, erected and permanentty 6 | 39? . | ’ 523 ~
attached or shall at any time hereafter during the continuance of the security i { 131 15‘“ .
hereby constituied be erecled, standing and permanently attached thareto g | ?gg l :gf
|Sr. No. Khatal Chak No. 'Mortgaged Land Sq. mtrs. | 10 179 [ 131
| 1. |Chak Mo, 182, proposed Gata no. 98| 3,180 | 11 | 391 | gﬂ.ﬂ B :
) m/0.020, 99/1m/0.011 and 107m/D.287 AR | TUTﬂ-L 12 3.54 5'5| mtrs . E 3 l]ﬁ An::res
|_2.  Chak No. 764 - Gata No. 253m/0.030, EiLL | C. All that pieces and parcels of lands or ground admeasuring 14827 sq,
L TOTAL -| 3,480 |

B) All thal piacas and parcels of lands or ground admeaasunng 4450 sq.
mirs. (1.089 acres) siluated at willage Sultanpur,Tehsil Khuda, District
Bulandshahar, situated within the Sub-Regisiration District of Bulandshahar,
in the State of Uttar Pradesh, logether with all buildings and structures which
are standing, erected and permanently attached or shall at any time hereafter
during the continuance of the security hereby constituted be enecled, standing
and permanently attached thereto.

(&r. No. | I{hata.f Ehah Mn

| Mortgaged Land Sq. mtrs. |

| 1. Hhata No. 25, Gata No. 177Kh0.094 | 3,850

. |and 17810.291 .
| 2. [Khata No.241- Gata No. 185/0.060 600 |
] TOTAL - 4,450 |

C) Al that pleces and parcels of lands or ground admeasuring 2780 sq. mibrs.
(0.BBY acres) situated at village Mijampur, Tehsil Khurja, District Bulandshahar,
situated within the Sub-Registration District of Bulandshahar, in the State of
Littar Pradesh, fogether with all buildings and structures which are standing,
erected and permanently attached or shall at any time hereafter during the
continuance of the security hereby constituted be eracied, standing and
permanently attached thereto

Er No. | Khata No.

| Mortgaged Land Sq. mirs. |

| 1. Khata Mo.77 -Gata No. 310/0.021 210 .

| 2. |Khata No. 270 - Gata No. 384/0.257 2570 !

: TOTAL - 2,730 '
Part-C

Al All that pieces and parcels of lands or ground admeasuring 4284 sq
mirs. {1.103 acres) situated at village lbrahimpur Junendpur also known
as Mouzpur, Tehsil Khurja, Distnct Bulandshahar, situated within the Sub-
Ragisiraton Disirict of Bulandshahar, in tha State of Uttar Pradesh, togather
with all buildings and structures which are standing, erected and parmanantly

mirs. i.a. 366 acres situated atl village MNijampur, Tehsll Khorha, District
Bulandshahar, situaled within the Sub-Registration District of Bulandshahar,
in the State of Uttar Pradesh, together with all buildings and struciuras which
are standing, erected and permanently attached or shall at any time hereafter
during the conlinuance of the security hereby constituled be erected, standing
and parmanently altached tharela.

Sr.No. | Chak No. ? Sq. mtrs. :
1 374 | 6960
2 | 365 I 520
3 E a5 @ 1061
4 I 349 I 16872
5 | 371 | 647 |
6 | a73 641 |
7 ! 377 ! 708
8 5 352 ’ 152
9 364 303 |
10 | 247 ! 585
11 - 363 i 942
12| 361 A, 3618 | 438
| TOTAL - 14,827 sq. mirs. i.e. 3.66 Acres

Foar |:|E|1a|bad lEI’ITIE- and conditions of the sale, plaasa refer 1o tha link provided
in EARC s websile i.e, hitps:lf'www.edelweissarc.in/PropertySale
For further information, yvou may confact M=, Jyotl Sharma on
Contact Mo, #31-997067T6535 andior through e-mail on
vineet.aggarwaledelweissarc.in/ jyotiv.sharma@edelweissarc.in

Sd/-
Authoerized Officer
Edelweiss Asset Reconstruction
Company Limited

Date : 1141152023
Place: Mumbal
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